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SERICULTURE

*1365. Shri C. R. Narasimhan: (a)
Will the Minister of Commerce and
Indusiry be pleased to state whether
it is a fact that the experts whose
services were obtained by the Central
Silk Board have opined that the best
quality cocoons and raw silk are pro-
duced in the Kashmir State due to its
ideal climate and soil conditions for
sericulture?

(b) If so, have the possibilities of
the development of sericulture indus-
try in the hilly tracts and villages of
the sub-Himalayan regions, where the
climatic, soil and rural conditions
appear to be identical with conditions
in the Kashmir State, been explored?

The Minister of Commerce and
Industry (Shri T. T. Krishnamachari):
(a) Yes, Sir.

(b) Yes, Sir. The Central Silk
Board has already given financial
assistance in the form of grants for
this purpose to the States of Punjab,
Uttar Pradesh and Himachal Pra-

desh. .
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The Minister of Rehabilitation
(Shri A. P. Jain): (a) and (c). No.
Some irregular allotments of the
type brought to light by the Ganga-
nagar Land Enquiry Committee have
been cancelled by the Senior Settle-
ment Officer on the ground that the
allottees were either non-displaced
persons or landless displaced persons
who were not cultivating the allotted
land themselves.

(b) No such assurance has been
given, but it is not the intention to
cancel allotment of displaced persons
including those belonging to the
Scheduled Caste who are tilling the -
allotted land themselves.
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The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) Com- -
munity Development Scheme.—A sum
of Rs. 15,08,700 has been paid for the
period from 2-10-52 to 31-12-53.

Ford Foundation.—Rs. §,28,680.

Expenditure is initially incurred
from the State Revenues and debits
are passed on to A.G.CR. for adjust-
ments. Information in regard to the
amount actually adjusted is awaited
from the Bihar Government.

(b) Commaunity Development
Scheme.—Statements giving the pro-
gress of development of and equip-
ment given to* the various projects/
blocks are laid on the Table. [See Ap-
pendix VI, annexure No. 7.]





